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Railway Sidings.
219. Shri Dauntha Deb: Will the 

Minuter of Railways be pleased to 
state:

(a) whether there is any proposal 
under consideration to construct Rail­
way sidings at Agartala, Khowai, Kai- 
lashaher and Beloma, to avoid cer­
tain difficulties of transport, and

(b) if so, when Government pro­
pose to take necessary action9

The Deputy Minister of Railways 
<Shri Shahnawas Khan): (a) and (b) 
There is a proposal to construct sid­
ings at some of the places but no 
decision has been arrived at as yet

Jute Research Stations
220. Shri S. N. Dwivedy: Will the 

Minister of Food and Agriculture be
pleaded to state

(a) the number of Jute Research 
Stations in the country,

(b) whether any such station has 
been established in Orissa, and

(c) if so, since when and where’
The Minister of Food and Agricul­

ture (Shri A. P. Jain), (a) There are 
no Jute Research Stations m the 
country at present, but there is one 
Jute Agricultural Research Institute at 
Barrackpore and a Technological Re­
search Laboratory at Tollygunj, 
Calcutta Sanction has also been 
accorded to the establishment of 
three Jute Research-cum-Demonbtra- 
tion Sub-Stations in Assam, Orissa and 
Uttar Pradesh

(b) Not yet
(c) Does not arise

Merta-Ajmer Rail Link
221. Shri M. D. Mathur: Will the

Minister of Railways be pleased to 
state

(a) whether the survey for con­
structing a railway line between 
Merta and Ajmer vta Thanwla Push- 
kar metre gauge Northern Railway,

had been earned out by the former 
Jodhpur Railway now merged in 
Northern Railway,

(b) if so, what action Government 
propose to take on the report, and

(c) whether Government propose 
to give priority to already surveyed 
schemes particularly in under-develop­
ed states’

The Deputy Minister of Railways 
(Shri Shahnawaa Khan): (a) Yes Sir.

(b) and (c) It has not been possi­
ble to include this line in the Second 
Five Year Plan

Leper Asylums

222. Shri V. P. Nayar; Will the 
Minister of Health be pleased to state:

(a) whether any Central aid or sub­
sidy has been given for the Leper 
Asylum at Nooranad, Kerala State,

(b) if so, how much, and

(c) whetner the Government of 
India have given any financial assis­
tance to any leper asylum m any of 
the State9

The Minister of Health (Shri 
Karmarkar): (a) and (b) No such 
proposal has been received either 
from the State Government or from 
the Leper Asylum at Nooranad

(c) Yes A statement is laid on the 
table of the Lok Sabha [See Appendix 
I, annexure No 100] The grants 
have been sanctioned on the recom­
mendation of the State Governments.
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